BEFORE THE AJUDICATING AUTHORITY
(NATIONAL COMPANY LAW TRIBUNAL)
AHMEDABAD BENCH

AHMEDABAD

' C.P. (LB) No. 87/7/NCLT/AHM/2017

Cbram: ' | Present: Hon'ble Mr. BIKKI RAVEENDRA BABU
| | MEMBER JUDICIAL

ATTENDANCE-CUM-ORDER SHEET OF THE HEARING _.OF AHMEDABAD
BENCH OF THE NATIONAL COM PA_N_Y' LAW TRIBUNAL ON 28.08.2017

Name of the Company: " Reliance Commercial Finance Ltd
' Vs S
Prime Cars Pvt Ltd.

Section of the Companies Act:  Section 7 of the Insolvency and Bankruptcy
Code ' '

S.NO. NAME (CAPITAL LETTERS) __ DESIGNATION __ REPRESENTATION SIGNATURE
1. J;lr'm.’ﬁ p..&::uc?__ Aduoca'f:m_Pe,l; & yomnen ﬁ’ —

2.

- ORDER

Learned Advocate Mr. Jaimin Dave present for Financial Creditor. None presént for
Respondent. |

Proof of service of notiqe' of date .of hearing on Re_spondent filed.

At request of .Leamed Cﬁunsel for Applicant for ﬁling copy _o_f resolution.

.List the matter oh 31.08.2017. | | _ |
P A

BIKKI RAVEENDRA BABU

| | | MEMBER JUDICIAL
Dated this the 28th day of August, 2017. | |



